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Shortage of coking coal in Steel Plants

*73. SHRI D. M. PUTTE GOWDA:
SHRI K. LAKKAPPA:

Will the Minister of STEEL AND
MINES be pleased to state:

(a) whether Government are aware
that steel plants in the country are
facing acute coking coal shortage;

(b) if so, the steel plants which are
likely to be affected; and

(c) what steps Government have
taken to improve the situation?

THE MINISTER OF COMMERCE
AND STEEL AND MINES (SHRI
PRANAB MUKHERJEE): (a) Yes,
Sir.

(b) All the six integrated steel
plants viz. Bhilai, Rourkela, Bokaro,
Durgapur, IISCO and TISCO are
affected due to coking coal shortage.

(¢) The following steps have been
taken tp cope with the demand of
coking coal:

(i) Close and constant liaison is
being maintained with the coal sup-
plying agencies and the Railways
so as to secure maximum supplies
of coking coal. Constant monitor-
ing of the position in regard to the
availability of coal is also being
done at various levels through in-
ter-ministerial consultation. The
Cabinet Committee on  Industrial
Infrastructure reviewg the position
regularly as as to ensure that neces-
sary steps to improve the position
are taken in the most effective and
coordinated manner.
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(ii) Steps have been taken teo
mraximise production in the captive
collieries of steel plants.

(iii) In order to supplement the
indigenous supplies of coking coal,
import of 1.2 MT of coking coal was
arranged in 1978-79. Orders for
supply of a further quantity of 0.5
million tonnes in 1979-80 have been
placed and the coal has started
arriving. Tenders have been re-
ceived by SAIL for an additional
quantity of 1 million tonnes,

Inclusion of Tobacco, Coffee, Tea, ete.
in G.S.P. Scheme of E.E.C.

*74. SHRI BALASAHEB VIKHE
PATIL: Will the Minister of COM-
MERCE be pleased to state:

(a) whether Government bhave
approached the European Economiec
Community (EEC) to include tobacco,
coffee, tea and animal feed in Genera-
lised System of Preferences Scheme;
and

(b) if so, what are further develop-
ments?

THE MINISTER OF COMMERCE
AND STEEL AND MINES (SHRI
PRANAB MUKHERJEE): (a) and
(b). The current status of Tobacco,
Coffee, Tea and Animal feed
in the GSP scheme of the European
Economic Community (EEC), the ini-
tiative taken by India for the im-
provement of GSP treatment of these
products and the results thereof are
indicated below:

Unmanufactured tobacco is includ-
ed in the GSP Scheme of European
Economic Community. But the
tariff reduction is limited and is
subject to a tariff quota. The
question of improvement by way
of further tariff reduction and
enlargement of quotas, particularly of
Flue Cured Virginia tobacco has been
taken up with the EEC in the past
and some improvements secured. A
recent improvement is reduction of mi._
nimum specific duty from 15 Europeams
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Units of Accounts to 13 European
Units of Account (EUA) w.ef. 1st
January, 1980. Further efforts are
eontinuing for improvements.

Coffee is already included in the
GSP Scheme of EEC. However, in
respect of unroasted undecaffeined
coffee in which India has an export
interest, the benefit of the GSP, has
been limited to the least developed
countries. .India had reguested the
EEC for reduction of :tariff for Coffee,
both on Most Favoured Nation (MFN)
basis and under the GSP. The MFN
tariff on unroasted undecafleined
coffee was reduced from 7 to 5 per
cent w.ef. Ist January, 1977.

Bulk tea is duty free on MFN basis.
Tea in retail packs is already includ-
ed in the GSP .scheme with a duty
free treatment.

Qil cakes which are the main animal
feeds exported by India are duty free
on MFN basis. Some other types of
animal feed in which India has small
exports are included in the EEC’s
GSP scheme.

Involvement of Indian Garment Ex-
porters in forged Certificates Racket

*75. SHRI RAJNATH SONKAR
SHASTRI:

SHRI CHHANGUR RAM:

Will the Minister of
be pleased to state:

COMMERCE

(a) whether it is a fact that some
Indian garment exporters are alleged
to be involved in forged certificates
racket;

(b) if so, whether the Indian ex-
porters involved in the racket have
been identified, if so, details thereof
stating their modus-operandi;

(¢) the losg in, foreign exchange
earnings on this account; and

(d) the steps taken by Government
in the matter?
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THE MINISTER OF COMMERCE
AND STEEL AND MINES (SHRY
PRANAB MUKHERJEE): (a) on the
basis of a preliminary probe, it has
come to light that some export certi-
ficates produced at the point of import
in a certain quota country are of
doubtful authenticity.

(b) The matter js under investiga-
tion.

(c) It does ﬁot seem as if loss of
foreign exchange is ihvolved.

(d) Importing countries have been
requested to exercise due vigilance in
the matter of scrutiny of export cer-
tificates. Further, a system of month-
ly reconciliation of export certificates
with that of 1mport statistics main-
tained by the quota countries is being
introduced, This is expected to con-
siderably minimise the production of
export documents of doubtful authen.
ticity.

Bonus to Central Government
Employees

*76. SHRI AMAR ROYPRADHAN:
Will the Minister of FINANCE be
pleased to state:

(a) the number of the Central Gov-
ernment employees who will not get
bonus under the scheme of produc-
tivity-linked bonus; and

(b) what steps government propodse
to take to equalise them with those
employees whp will get bonug under
the said scheme?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
SAWAI SINGH SISODIA; (a) so far
preoductivity-linked bonus has been
extended to abput 22 lakhs regular
employees out of a total of about 32
lakhs Central Government employees.

(b) The productivity-linked bonus
has been given only to encourage
productivity in prqdqct‘xon oriented
organisations or those which are pre-
dominantly commercial in character.





